FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF RBT PRIVATE LIMITED

SI. No. | PARTICULARS DETAILS
L Name of corporate debtor RBT PRIVATE LIMITED
2. Date of incorporation of corporate debtor 25.05.2016
3. Authority under which corporate debtor is incorporated / registered | ROC Delhi
4. | Corporate Identity No. / Limited Liability Identification No. U17299HR2016PTC064269
of corporate debtor
.4 Address of the registered office and principal office (if any) of KHASRA NO. 48/21 47/25,
corporate debtor VILLAGE DHATIR, TEHSIL
AND DISTRI, CT PALWAL,
Faridabad, PALWAL, Haryana,
I India, 121102
6. Date of closure of Insolvency Resolution Process 15.05.2024
35 Liquidation commencement date of corporate debtor 15.05.2024
8. Name and registration number of the insolvency professional acting as | Mr. Sanyam Goel
liquidator Reg. No.: [BBI/IPA-002/IP-
IN00138/2017-2018/10397
AFA No.
AA2/10397/02/111024/202898,
" - Valid Up to: 11th October 2024
9. Address and e-mail of the liquidator, as registered with the Board Unit No. 110, First Floor, IMD
Pacific Square, Sector 15, Part
11, Gurugram-122001,
Haryana, India
E-mail:
goelsanyam(@gmail.com
10. | Address and e-mail to be used for correspondence with the liquidator | Unit No. 110, First Floor, IMD
Pacific Square, Sector 15, Part
11, Gurugram-122001,
Haryana, India
E-mail:
liquidation.rbt@rediffmail.com
11 | Last date for submission of claims 14.06.2024

Notice is hereby given that the National Company Law Tribunal Chandigarh Bench Court | has ordered the
commencement of liquidation of the RBT private Limited on 15.05.2024

The stakeholders of RBT Private Limited are hereby called upon to submit their claims with proof on or before
14.06.2024, to the liquidator at the address mentioned against item No.10.




The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means.

Note: The public announcement:

1. Call upon stakeholders to submit their claims or update their claims submitted during the corporate insolvency
resolution process, as on the liquidation commencement date;

(3]

Hereby states that where a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder, and duly collated by the interim resolution professional or resolution
professional, as the case may be, during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be
deemed to be submitted under section 38

Submission of false or misleading proof of claims shall attract penalties.

%} |

Name and signatiN

Sanyam Goel

Unit No. 110, First Floor, JMD Pacific Square, Sector 15, Part 11,
Gurugram-122001, Haryana, India

Reg. No.: IBBI/IPA-002/IP-N00138/2017-2018/10397

AFA No. AA2/10397/02/111024/202898, Valid Up to: 11th October 2024

Date: 18.05.2024
place: Gurugram
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' Corporate Office: ICIC] Home Finance Company Limited [CICI HFC k. -ﬂmm Canara Bank Branch : Vidya Nikefan, NIT 3,
ﬂlclr:f Home Finance | Tower, Andheri - Kurla Road, Andherl (East), Mumbai - 400058, India CAPRIGLOBAL CAPRI, GLOBAL CAPITAL LIMITED . "t‘ <o i Farid hy d H
: reriTar vimiTen Registered & Corporate Office =~ 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013 = | aridabad, fary=@na

Branch Offica: 3071,1s! floor, Bishnol Tower, Mangal Pandey Nagar, Opposite Apex Tower, Mearut- 250004
[See proviso to rule 8(6]]

Notice for sale of immovable assets

E-Auction Sale Notice for Sale of Immovable Assets under the Secuntization and Reconstruction of Financial
Agsals and Enforcemeant of Sacurity Interast Act, 2002 read with proviso to Rule 8 (8) of the Sacurity Intarast
(Enforcement) Rules, 2002,

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the
below descrbed immaovable property mortgaged/charged to the Secured Creditor, the Physical Possession
of which has been taken by the Authorzed Officer of ICICI Home Finance Company Lid., will be sold on *As is
whereis™, "Asiswhatis™, and “Whateverthere is", as per the brief particulars given hereunder;

Circle Office :- 9B, 2nd Floor, Pusa Road, New Delhi — 110060

APPENDIX IV POSSESSION NOTICE (for immovable propert

Whereas, the undersigned being the Authorized Officer of Capri Global Capital Limited (CGCL) under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers
conferred under section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand Notice(s)
issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to repay the
amount mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower having failed to
repay the amount, notice is hereby given to the Borrower(s)/Guarantor(s) and the public in general that the undersigned
has taken possession of the property described herein below in exercise of powers conferred on him under Sub-Section

POSSESSION NOTICE [SECTION 13(4)] (For Immovable property)
YWheraas: The undarsigned being the Authorized Oficer of the Canara Bank undar

Securitisation.and Reconsiruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (Act 54 of 2002} {hereinafter referred o as “the Act’) and in
exercise of powers conferred under Section 13 {12} read with Rule 3 of the Security
Interest (Enforcement) Rules 2002, issued a Demand Motice dated 02-01-2024
calling upon the borrower (1) Mis Vishal Bolt House Proprietor Mr, Vishal Kalaria
Sfo Aswanl Kataria (2) Wis JMD Enterprises Proprietor Mrs. Komal Dfo Chandear

Sr.| Name of Borrower(s)/ Details of the Amount Reserve | Date and | Date & (4) of the Section 13 of the said Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The borrower's
No. ﬂa Elnrrnwerf.r sﬂﬂl{ﬁi::ﬁfm Outstanding E:ﬂ“t Time of | Time of attention is invited to provisions of sub —section (8) of section 13 of the Act, in respect of time available, to redeemthe | |Frakash and Mrs. Neefam Kataria Wia Sh. Ashwani Kataria to repay the amount
L: a;? ﬂ‘;’,ﬁ encumbrances, H;:::. hf;;f:ﬁgn Aigtian secured assets. The borrower in particular and the public in general are hereby cautioned not to deal with the property mentioned in the notice, being Rs.53,71,123.11 (Rupees Fifty Three Lakh Seventy
Loan Account No. it any Deposit gnd any dealings with the property will be subject to the charge of CGCL for an amount as mentioned herein under with One Thousand One Hundred Twenty Three and Eleven paisa enly) within 60 days
(A) (B) (C) (D) (E} {F) (G) interest thereon. ' - _— from the date of recaipt of the said natice,
1. | Manju Sharma A Residential house bearing Rs. Rs, May June S. Name of the Borrower(s) / Description of Secured Asset emand Notice ateo e | . . 3
(Borrower) Akshay  |Khasra No. 480 situated at | 21,15.717/-| 13,57 853¢| 27, 2024 | 05, 2024 ||  |N.| Guarantor(s) (Immovable Property) Dato & Amount | Possessiont] | o e i Ealled i repay e aniamyt, e = ety glvan i s borrower and
Sharma {Co-Borrower) | Shiv Lok Calony at Revenue May 5 11:00 AM | 0200 PM N (Loan Account No. Al that piece and parcel of property being 24-02-2024 | 16-05-2024 the public in general thal the undersigned has laken possession of the properly described
Loan Account No. Village Amhara Adipur 14,2024 | 4 95 790, | 03:00 PM | 03:00 FM LNMERDR000110254 Nagar Palika No. 2/19, area admeasuring Rs. herain below in exerciss of powsrs conferred on him / her under saction 13 {4) of the saxd
LHMRTD0001342168 & | Pargana and Tehsil and el 231.97 Sq. Mts., Village Mohalla Aharpura, : .
LHMRTOO001241756 | District Mearut of our Rudrapur Branch) Mahua Khedaganj, Tehsil Kashipur, Distt. _ 31,79,068/- Act, read with Rule B & 8 of the said Rule an this 17th day of May of the year 2024

Late Sh. Ompal Singh Chauhan Udham Singh Nagar, Uttarakhand - 244713, Bounded as under: East: House
(Through his Legal Heirs) (Borrower) jof Bhudev, West: House of Tirmal Singh, North: 18 Feet Wide Road., South: 9

Mrs. Chitra Chauhan (Co-Borrower) | FeetWide Road & House of Tirmal Singh

The borrower in particular and the public in general are hereby cautioned not to deal with
the properly and any dealings with the proparly will be subyect 1o the charge of Cangra
Bank for an amount -of Bs.53,71,123.11 (Rupees Fifty Three Lakh Seventy One

The oniine aucfion will be conducted on website (URL Link- hitps:/iBestAuctionDeal.com) of our auction
agency GlobaTech. The Mortgagors! notice are given a last chance to pay the fotal dues with further interast till
June 04, 2024 before 05:00 PM eise these secured assets will be sold as per above schedule.

The Praospective Bidder(s) must submit the Earmes! Money Deposit (EMD) RTGS/! Demand Draft (DD) (Refer
Column E) at ICICI Home Finance Company Limited, 307/, 1st floor, Bishnoi Tower, Mangal Pandey
Nagar, Opposite Apex Tower, Meerut- 250004 on or before June 04, 2024 before 04:00 PM. The
Prospective Bidder(s) must also submit signed copy of Registration Form & Bid Terms and Conditions form at

Place: Udham Singh Nagar Date : 19-MAY-2024 Sd/- (Authorised Officer) For Capri Global Capital Limited (CGCL)'

Thousand One Hundred Twenty Three and Eleven paisa only) and interest thereon.
The borrower’s altention is invited o the provisions of Section 13 {B) of the Act, in respect
o tirme available, 1o redesm [he secured assels,

ICICI Home Finance Company Limited, 307/1, 1st floor, Bishnoi Tower, Mangal Pandey Nagar, Opposite . - . = 2

Apex Tower, Meerut- 250004 on or before June 04, 2024 before 05:00 PM. Earnest Money Deposit Demand jM Fillallclal .ﬂ.ssn‘ Hﬂﬂﬂﬂﬁtﬂlﬂlﬂn cﬂm pany lelt&d DBE‘:"P”“"_‘ “f_““! Immovable Property _

Draft (DD} should be from a Nationalized/Scheduled Bank in favoref “ICICI Home Finance Company Ltd. - JM FINANCIAL Comporate identify Number : UBT190MH200TPLGT4287 All that part and parcel of the Residential property at 2K/59, Nh2, Biock K, NIT Faridabad

Auction” payable at Meerut - Reqlsterad Office Address : Th Floor, Cnergy, Appasaheb Maratha Marg, Prabhadevi, Mumbai 400025 measuring 84 =q. Yds. in the name of Mrs. Neelam kataria Wio Sh. Ashwani Kataria and

For any !'u_rlher clanfications with regards o inspaction, terms and conditions of the auction or submission of T 491 22 BB30 3030 F #9811 22 6630 3225 www. Jmfnancizgarcom Bounded as per Equitable Morigage is s under- By North: No. 2- K/60, By South: Gal, By

t:;rt:’iﬁ;wﬂif‘n;ﬁﬂ]ﬂ::}:ﬂnt: ll_:ill'r:'l?tl:::lﬁ Company Limited on 9920807300 or our Sales & Marketing APPENDIX IV POSSESSION NOTICE (for immovable property) East: Road, By West: Partof No. 2-K/59

The Authorized Officer resenves the right to reject any or all the bids without furnishing any further reasons. wmm‘?ﬁ' the Aufhonzed ':'1_1.’[?' of Pm! "?a':"al & Hausing Finance: Limiled (prtwhile E'Ewm. H':'”'.’-"g F"-'.H""':E Corporation Limited) under 1.hE Date; 19-05-2024  Place: Faridabad Authorised Officer, Canara Bank

For detalled d dit fik g isit h N icicihfe ] Sacurdizabion and Recansiruction of Finencia! Assels and Enforcament of Security intarest Act 2002 and in exarcise of powers conferred under section

or dela arms and conditions of the sale, please visil ittps iwww.icicinfc.com - 13(12) read with Rule 3 of the Security interast [Enforcement] Rules 2002, isswed 3 Demand natice caling upan fo the Bomowar(s), Co-Barmowess),
Date : May 19, 2024 ) Authorized '?"H'G'E‘l' Guaranior(s) b repay the amaunt mentioned in the notice fogether with interast &t contraciual rate and expenses, cost, charges efc.dwa therean bl the
.{lace : Meerut ICICI Home Finance Company Lumite_flj date of payment wahin 60 days from the date of receipt of the said nolice. Subsaguently, Piramal Capital & Rousing Finance Limited (erstwhile Dewan
Housirg Finance Corporation Limited) assignad the financial assets pertaining to Beerower(s) ogeihar with the underying security interest created FORM B
thenafor shansg wih 2l ighis, tile and mtenest therecn in favaur of B Financil Assat Reconstriction Company Limited, acting in s capaciy 3s rusles ; PUBLIC ANNOUNCEMENT ;
F l n I l “ i FI Ll! I d of Aranya - Trust (henainafbar referrad to as “IMFARC ) under the provisions of te SARFAES| Acl vide an assignment agreernant datad March 29, 2023 {Regulahion 12 of the Insofvency ::; Elalﬂkmﬁgfﬂ??ﬂ of india {Liquilaton Process)
(hareinafier referred to as “Assignmianl Agraemant’), The Borowar having falkd 1o rapay the amounl, noticg is heraby given to the Borowar(s), Co- ulglions,
I P' I “la ma an ta & n“s “u nannﬂ m m Borrower(s), Guarantor(s) and (he pubfic in genaral that the undarsigned, being the Autharised afficer of IMEARC has faken passassion of the proparty FOR THE ATTENTION OF THE STAKEHOLDERS OF RBT PRIVATE LIMITED
Fi:ﬁ?::':}a (Formerly “ﬂW;:ll:?&;ﬁgﬁ;;‘;ﬂﬂp[g'ﬁgagnmn"“m" Ltd.) descoribad herein balow, in exsreise of pawers confermad on him under Sub-Section (4] of the Section 13 of the said Act read with Rule 8 of e Security fi"' PARTICULARS DETAILS
5 e . e _ ; : interast Enforcement rues, 2002, The bomower 3 particular end the public in general are hereby cauticned not to deal with the properdy and any 9
::5":?;;:?3:&%;:{?;&%1 i.i'gfg’;é;&;ﬂ“u];m'hE""""'""J Piramal Agarstya Corporate Park, Kamaniungtion, Opp. Fire Statim, LBS Marg, dealings with the propery will be subject to the charge of JMFART for an amount as mantioned harein under with infarest therzan fill the date of ; : Eﬂg‘? of mfpﬂ'@tfmdﬂgﬂ" o E“:J;ﬂfgﬂg LIMITED
. el T - iz i iz —eaction | ion 13 of i s . [Data of inco i corporate debdor A5,
Branch Ditice : UnitNo. 01 & 09, Ground Floos, GO-ITL Morth Ex Tower, Plot Mo, A-8, Netaji Subhash Place, New Delhi- 110034 & T T L S T e R e T ) B s cotelsdindalnb b b e s
Plat no-6, Block=4 2nd Foar, Sector 2; Noata = 20730 t i 5 ; i
. incorparated | registered
§r.| Name of the Borrowerls), Description of secured asset Demand Notica Date and Date of T Cor : e - s
POSSESSION NOTICE ; porate Idenfity No. | Limited Liabiity | U17299HR2016P TG084260

For Inmovable Property s per Rl 8:1)of he Securil nferet (Enforcement)Ruls, 2002 and Appencin. V[ e e oo v g T T e e [l 8 i o R

Whereas, the undersignad being the Authorized Officer of Piramal Capital & Housing Finance Ltd, (Formerly Known a5 Dewan Housing 1 ::;r:lw Dk -Eran:hh]u Manjul F.:.lfnar 15t Floar Tﬂ'ﬂ'ﬂr-i. N,:,f:n: -G:aen .E-EE-. me' Threa Lakh Fory 1:,:":,_,2:,,,; "5']:'5‘9':!3,"' | orincipal offica {if any) ufgb;fp-:ﬁa-l:gdetﬁ:r and Dislricd i’Elh'-'Ell. Fandaj:a;ll Pahwal Hé..-,-;;na

Firanca Corporation LEd) under the Sacuritisation and Reconstruction of Fenancial Assats and Enfercemant of Securty Interest Aot 2007 and ) e y : 3ymbalic) ndia. 2402

in exercise of powers conferred under section 13(12) read with Rule 3 of the Securtty Interest (Enforcement) Rules 2002, Demand Notice(s) SUpt. [Romawer) W, GUply. | Tecrzona 8 Crsaer okt Wae b sembidin) Birte Linasa Poreiom G Bite of | =) E R

' ; = : ' ik -0 : 101 £, |Date ol d 2 0f Insofven espiuli 16,05, 2024

Issued by the Authorized Dfficer of the compamy to the Borrower(s) / Guarantor(s) mentioned herein below to repay the amount mentioned {Go-Borawer) Neigarkinar Pradash - 20108 NFADBIG2013 F'ru:ass i o A

[rthe notice within 60 days from the date of receipt of the sald notice. The barrower having failed to repay the amount, notics is herely gren lLoan Cods No-0TT00001626). | All the Par & Parcel of Property - Flat Nod- | 18A0/2023 for Re. 0041 2490 (Rupaes | « e ;

to the Borrower(s) / Guarantor(s) and the public In general that the undersigned has taken Possession ol tha property dE!;.tlI!ZIHU herein 2 EGhazlahadf:]rarrch: Surya Prafash | 1206,12th Floor Tower FE?WII‘E:I Residency | Ninety Two Lakh Forty One Thwg:ﬂd é‘uﬁiﬁd' P ﬁﬁELWWMt dateof 105202

besow in exercisa of powers conferred on him undar Sub-Section (4} of the Section 13 of the said Act read with Rube & of the Security |nferest Vierma {Barmower) iArchana Verma, | Indirepuram Ghaziabad Ghaziabad Utiar| T Hisidred Forty Nime Cnly) [ aymbaiicy 5 Nare and eETelor Fiker e T B el

Enforcement rules, 2002, The borrower's attention is imvited to provisions of sub —section {8) of section 13 of the Act, in respect of fime RaienderLal Seth (Co-Borrower) | Pradesh - 201010 NPA D400 . (vame.and regisiration number al he - anyam : \

availahle. to redeem the secured assets. The borrower in particular and the public in general are hereby cautioned not to deal with the || ' ' : o msahverncy professional acting as iquidator ﬁ?ﬂ;"" IBEVIPA-DUIR-NI0 1380 T-2018

pragerty and any deatings with the progerty will be sabgect to the charge of Piramal Capital & Housing Finance Ltd. (Formaerly Knowm a5 lLoan Code No-07700002209), [ ANthe Par & Parcel of Propesty - Flat Mo, D-3/ | 1306/2023 for Rs. 9873415 Rupaes .

Dewan Housing Finance Gorparation L} faran amount as mantioned herain under with intarasi thareon, 4 EGrz-aalahad - Branchj smn;r C-12, Type €, Einﬂ:ﬂpl'_'l-; 1M |.'|,:,,:,,rl Minaty Eight Lakh Sewenty TI;'-:-EE :glnﬁ?j? f'-FI" H::'- AR OASTO2M 110241202858

5 N of the Bortowatta)] Description of Secured Asset | Demand Notice Date | Dale of Vishnol (Battawes) (Bnkits Shakhar | Shubhkamna Adver Tachomes Plot No., G H 05/ | Thousand One Hundred EitaenOnly) | =0 e e e T valid er‘” 1111um ?ﬂﬂt‘ﬂ;lm‘* -

No. Guarantor(s) (Immovable Property) and Amount Possession] Vishnal, Gauray  Vishnot (Co- | B, Sectar 137 Noida Gautambudh Nagar Uttar | NPAOZ10:021 rﬂi;f:;gfla'ngnim Apcaln, & ;’q”;;m”- - 15”;;” ol kel ety

1 |(Loan Code Wa-25400000103), All the Part & Parcel of Property - Plat No- F{E-‘D&-‘EI}TW far Es. ?1-11-';_'3;’?.‘- 130R2024 Bormower) Fradesh - 1301 Haryana, Indiz . ' [
{Azadpur N § P-Branch), Ashok Kumar|1188- A, Third Finor With Roof Oid Plat No-13, [ (Hupess Twenty Une Lakh Farmy] . i (Loan Code Ne-12900000712), [ A0 the Pard & Parcel of Praperty - TOB Srs Palm | 271212022 for Rs. 7E50627-[Rupaes | scme E-mail; goelsan mail.com

ﬂ \ {Symbuolic) 4 |\ A052024 goelsanyamilg
:nurag iﬂurmw&rl /Meels Anurag (Co- :n:::surlqﬂ-?|35£§|lf I'I;IJEEIIF EIE::LEP?:: :.UEIHI.I Fie ézﬁgﬁfﬁum:?%ﬂﬁr_llﬂrfd {Fardabad-Branch), Kamal Kishore | Homes Tower A Sector-7 Palwal Fandabad | Seven Lakh Fifty Five Thousand Nine (Symbalicy 10. |Address and e-mee to be used for Unit Mo. 190, First Floor, JMD Pacific
orrower ki il P ) : Bharli {Borrower) Prem Lals Bharli | Haryang - 121102 Hurdred Sixty Twe Oniy) ' correspondence with tha Bquidator Squane, Sachor 15, Part i, Gurigram- 122001,
Dethi - 110034 ! -
[Loan Code No- 13300000713), All the Part & Parcel of Property - House No.| 27710v2023 for Rs, 35980611 | yamarz0od (Gt sl }Emﬂ'?-afw:j tion, il redifimail

? |Cannaunght Piace-Branch), 234, Third Floor With Rool Pocket - D-14 | [Rupess Thirty Five Lakh MNinety (Symholic) g |iLoan Code MNe-13000000823), | Allthe Part & Parced of Property - Flat No 1201 | 271212022 for Rs. 511396-(Rupaes | 155024 ; P -mail: iguidation rbliZiredsimail com
Manmahan Lakhan (Borrewer) Sector- 8, Rohini, Delfi New Dalhi Defni :-| Eight Thousand Ning Hundred | =¥M001 {Gurgacn-Brench). Sanjsev Kumar | 124h Fioor Tower A1 Type A S1s Paim Homes | Fve Lakh Eleven Thousant Thrse | (surbalic) 1. [Last dolle fof subraession of Clasms 14082024 —
fHira Kumari {Co-Borrawer) 110085 Sixty One Only) (Bomtwer) Rani  Kumari (Co- | SectorT PaiwalFaidebadHaryana - 121102 | Hundred Ninety Eight Only Sdmincomaniot Ruchlon ol e RET i e oA R | el

5 | (Loan Code No- 20000041924), All the Part & Parcel of Property - Flat No-487 ??flglﬂfﬁﬂ?ﬂEflﬂf Ftﬁﬁg':ll}'i‘"]?ﬂ-'- 13/05/:2024 Bomower] HPATa/2i2020 The stakehoiders of RET Peivate Limitsd are hereby called upon tosubivd theie claiis wii proofor
(Moida -seclor 2-Branch), Ground Foor Sector Chi Phi Greater Noida|  (Hupees Eleven Lakn Une (% i % 1y A : FApey S : bafore 14062024, tohe liguldator af the addre plioned ageinstdem Mo, 10

: s g : g : ymbolic) ¢ |{Loan Code Mo-13300001094), [ ANthe Part & Parcsl of Property - Unit No. 204, | 0171172023 for Rs. 1303582-Rupees | szneans | (B : (40 1hee liuiciator at the address mentioned agains ; _
Gopal Krishra Tiwari (Borrowes)/ Gautambudh Magar Utiar Pradesh - 201308 | Thousand Seventy Three Only) {Cannaught Place-Branch), Mohit | Second Fioor Block Mesera-4 0, Omaxs Eternity | Thirlesn Lakh Theee Thousand Five S:Imt,._,",.., The financial credfars shal submil Eeir claims with proof Ly elactronic means onfy. All oiher Gredilsrs may
A TR (e RATTEMST) Dhar (Boomer) iSwati Raina (Co- | Vindavani U, P. | Vindavan Mathura Uittar | Hundred Eighty Two Oniy) \HMETHGE | {submithe gl wilkthe prootin persan, by postor by elecironic mears

4 |(boan Gode No- 2T900001314), Al the Part & Parcel of Property - Flat No - 373| 2482021 for Rs. 1002726 | 13052024 Boamower) Pradesh -I'ES*I-E“I ) NPA S0 ! Note: Thepublicannouncement _ _

|Grealer Noida-Branch), Fl First Flaor , Block - G Sector- Mu 07 Greater : r,ﬁup-eeg ;en Lalln_clh Twin tSymbolic] i - S et R i i s — 1 Eallumr- slm-::lvlmﬂrs ¥ submil ‘-lllllﬂr ija rrmtslg:r updale thair clallrﬁlsuhmllla:l during the corporats
i Boida Gautambudh Magzr Utar Pradesh - nausand seven Hundred 1 a Mo-10 01537 i : : 112 inr B i - nsihvency resalulion procass, a6 on e liq udalion commencemen cale.
Dineah Kumat Starm Co-Sormeer) __|207308 i Ruanty S On) " | Nogrronh, St~ Gt | T For Dew it ANz, o M | Tuonty Two Lskn Nty Thee | (g | |- 0y atnee sl ions ot skt chins i e s, i

5 |{oen Gado. Ne-1000GR1470;, All the Part & Farce of Property - Fiat No, 01, 20/02/2024 for Bs. 1333403 | 13052024 Barvower] /Sumha. ‘Gupts (Co- | Road hear kg Engneering Cakspe Ghazsbar | Thousand St Hundmd: Twaety Fodr | umﬁssmalyaalrauaSH'nEjfhe ;'lul'ﬁg ﬂ'r:mm?ieins:lmnl:!.'rusululnn umiﬂﬁuﬁrlrelmvum
{Raj Magar-Branch), Sachin Kumar|Ground Floor, Block-4, Pockat- 12, Sectoe-[{Rupees Filtaen Lakh Forty Ning (Symbiolic) Borrowar) Ghaziabad Litar Pradesh - 201010 Oindy| MPA 30052021 andﬂmi:ruﬁr Board af l-rJian:lr:sﬂ-.-a Rsinlufion Process for Corporate Persons) Reouations. 216
(Borrawer)/ Sunita{Co- Borrawer) B2 Moida Gavtambudh Nagar Ustar Pradesh ;= Thowsand Four Hendred Threa VHIRREE : z : _ | : 3 smﬁmueﬁm;mwmwmumrgmﬁ ’ s !

201154 Only) ) -,Lnar.u Code H-:-.‘Jﬁuljl:l:#.ﬁ-ﬁ.ﬁl. ;ﬂ.lllll_'re Fan&P—ar-:aI_urlepa-t:,--FlatHﬁD.r:a 1El‘1r.’h'2l2|2illnrﬂs. 255.‘-‘1-5:;-|Hu|:-aes T5MS202 W abuieabos o Tl o iikaisdinig peioraf siaking: sl pisct paaiiio:

 |(Loan Code No-200NOD3T257), All the Part & Parcel of Property - H/FLAT| 03/01/2024 lor Rs. 2292882/ | ya/05:2024 (Dehi - Saldurung-Branch), Birpal | 1005 10ih Floor Block D City Apariments Aditya | Twenly Five Lakh Fifty Seven | (gymbalic) Waeme and signaturs of quidator
(Noida -seciar 2-Branch), NO.301 , FLOOR N, 2ND DARILS 7 TOWER | (Rupees Twenty Twa Lakh 'E}'Nhnhl‘:l Singh (Borrower) Fekha  Malika | Wordd Gh § Nh 24 Ghazabad Utter Pradesh | Thousand OnaHundred One Onby) Sanyam Gosl
Amit Singh (Borrower) / (Co-Borrower) Elﬁﬂ{ﬁ% HGSJ[UJE U?EISPFFEF;LEE:‘* ng-rlagngEE- fﬂ:ﬁﬁa‘r;ﬁiimhﬁ'ﬁ;dgnﬂf i (Co-Bomower| Ghazigbad Utter Pradesh - 201305 NPATAM2/2019 Unit Mo, 110, First Floar, JMD Pacific Square, Sector 15, Part I,

reradesh - il 7, Gurugram-122001, Haryana. India
e e v s ey e e s e 1 T | & = | I- I .

7 |{Loan Code No-13300001038), All the Parl & Parcel ol Praperty - Khasea No.| 26004/2022 for Rs. 3203654 |1a/052024 g 4’5”31". E”;;d?*?:“ gg']':":'d.ﬁ. '3?': j'gﬂ; Part & FE’“,' ?;ﬂm&ﬂ‘uléﬂﬂﬁmr: JT]R 1'HEEEEME:H5L1§E:_5'51II_H;F'EE& 170052024 | |Date : 18.05.2024 No.: IBBINPA-DDZ/IP-NODT38/2017-2018110397
[Cannaugh! Place-Branch), Rajwinder|123/13, Entire Property Extended Lal Dora| (Rugees Thirty Two Lakh Theee ; {Dehi - urjung-oranch), Jal | d woras_ Cews [l LWArkR | Wne LImee i Larh - IWenly” SEvan | (gimbljeh Place : Gurugram AFA No. AAZMI3IOTI02111024/2028088. Valid Up to: 11th Octaber 2024
(Borrawer) / Pinki {Co- Borrower) Village Burari Mew Deihi North West Dofhi|  Thousand St Hundred Fity | VSYmBofic] fgﬂgﬁﬂ”ﬁ‘m G Lakmi Rai E;PFESEW?EEEEL;@W Gurgaon  Gurgaon Eﬂ%ﬂﬁ%ﬂﬁ&?rﬂd Eghty One

Dethi = 110084 Four Qnily) | CoEnmower taryang - i 5
8 1&‘::.@“;1‘;@‘11@% gl ek B s E}‘F;E;’ig%fgtﬁﬁelﬁ-“ 141052024 10| (Loan Code Mo-13600044853), | All the Fart & Parcel of Properly - Propery | 13062023 for Rs. 82554730 Rupees | saimsonod
L ) ; e o : b s v : ¥ | isymbolic) iDedhi - Safdurjung-Branch), Anil | No 1111470, U, G. F. Gali No. 4, Subhash Park | Eighty Two Lakh Fifly Five Thousand | 1&mbalie I - .
E:ﬂ:';}"ﬁ';‘gﬂ'ﬂ;ﬁﬁf“““f i B RS L B o o Jain (Bamowier) Meenakshi Jsin | Exin, Dihi-110032 Dshi- 410032 Gautam Budh | Four Hundred Severty ThreaOnly) | 0! <» Encore Asset Reconstruction Company
Co-Bormower) Magar Dehi - 110032 MPADGM (Y2021
g |(Loan Code No-12900000647), All the Part & Parcel of Praperty - Flat No BD6| 26/06/2023 for Rs. 550347~ |14/n5/2024 ': . - - — — earc Private Limited (Encore ARG)
e () e Eaichba v 12 00| Thaumens v Haven oy | Srmootel] | e A, Geray | 82 i For Susfan Ptk New D e | iy Lk Sy Eigh s | 10 izt Encore ARC Corporate Oftice Address: Sth Foor Piot No. 137,
e RO : = : AR s . ] - ' . : | [Symbolicy Sector 44, Gurugram 122002, Haryana
aewan Only) Jaitlk (Borower) (Deeplka Gardhl, | Dalhi Dalhi - 110015 Six Hundred Forty Twe Only) J !  Try
1p |{Loan Code No-11800001781), A1 the Part & Parcel of Property - House No. [ 20132023 for Rs, 4340046 | 14052024 Tamanna Jaitk [Co-Bomowear) WPA 10M3 202 [WITH'][]T PHEJUN[}E]
Moida - Sector 2-Branch), Ajit Kumar|190, Ssctor-85, Market Sector-65 Faridabad| (Rupees Forty Thres Lakh Forfy . : o - : -
iﬂuwwrbﬁmqwu-ﬂmuigr]l Faridabad Haryana :- 121001 Thousand Forty Six Only) | (S¥mbelic) 12| fLoan Code Mo-13900041334). | Allthe Parl & Parce! of Property - Flat No. 405 | 27122022 for Rs. G09523-(Rupses | qgpsanzg | | ENCOREARCIAFPLIRPIZ4-250501 16.05 2024
T o : = S02/2024 for Ris. 19030580 |3 (Fandabad - Saeclor 19-Branch), | Tower A1, Type-a, 4th Floor S Paim Homes | it Lakh Nine Thousand Fve Hundred (Symbalic) »

11 |(Loan Code No-19600042248), [ ine-Eart & Farcobal Froparty = Hat 02, < SIS, HE/2024 Akash Kashyap (Borrower) (Geela | Sector-7 Palwal Eardabad Harvana:- 11102 | Twenty Thees Onky) NEAGRIOSZ01S | ' Mr. Rajender Pal [Borrower) Late Mrs. Kallash Devi Since deceased
(Delhi - Safdurjung-Branch), Ram Bhandari|5th Fisor Type & Tower E, Happy Homes,| (Rupees Nineteen Lakh Thres Sumbioll -
(Barrower) Nishu Bhandari (Co-Borrower) |Village Budena, Suctor B6 Fatidabiad Fandabad|  Thousand Fifty Eight Only) | 15¥MPeNE] Kashyap Co-Borower) H Mo, 11, Bharat Colony Gall No. 7, | Through her Legal Heirs {Co-Borrower/

Haryana - 121001 13 |{Loan Code No-20000043035), | All the Pan & Parcel of Property - B-605, | 18102023 for Rs. 33723850-Rupess | 1sms/anze Faridabad Haryana- 121001 Guarantor)

42 |(Loan Code Mo-28300000024), (Rohtak-|Allthe Part & Parcel of Praperty - Plat Mo 106 272023 for Rs, 1029220 | 1452024 (Moeda - -secior 2-Branch), Sudhir | JAIPURIA APARTMENT, CROSSING | Thity Threa Lakh Seventy Two (Symbalic) Also at: 172 Amipur Fanidabad Haryana- | H Mo, 11, Bharat Colony Gali No. 7,
Branch), Ramdhan Saini (Borrower) Western Part Western Partshlv Nagar Near| [Rupees Ten Lakh Twenty Nine | e Kumar Mittal (Borrawer) | (Co- | REPUBLIC, NH 24GHAZIABAD Uttar Pradesh | Thousand Three Hundred Sity Five 121001 Fandabad Haryana-121001
Mungsh Eaiof (Co-Romowsr) A A o oy Borrcier] - 201010 Ordy) NPA 01032021 Also at: Piot No. 19, Gaii No. 5, Siuated | Also at: Plot No. 19, Gali No. 5, Situated

' 1 I | &

13 |(Loan Cade No-28200000033), (Lajpat|Allthe Part & Parcel of Property - Flal No 22| 2771002023 for Rs. 791541 | 1a/ns/2024 14| (Loan Code No-20000043047), | All e Parl & Parcal of Property - UNIT HO B- | 1810/2023 for Rs, 47E2131-Rupees | q5ms2004 :1 .-";ah';a ;.-'Ifluja BESJ:IEHI"fEII:;:EhErEt olony :I:I Tﬂfﬂa EEEEE?E":EIE:HHI Caolany
Magar-Bramch), Vikas Sharma (Barrower)|Ground Floor Black B 21 Pocket 1 Sector 34  (Rupees Seven Lakh Rinety 1Symbolic) (Noda -sector 2-Branch|, Dipash | 306, JAPURLA APPARMANT GHAZIABAD | Forly Seven Lakh Eighly Two (Symbalic) andabad Haryana- arida ‘ ryana-

{Aanchal Sharma{Co-Barrower) Rohini Defhi New Delhi Delki - 110085 Ora Tl-II:mLEHBﬂ FI‘-'II}F;I Ir-!um!rm:l ' Pandey{Borrower | (Co-Barmawer] | Uttar Pradesh - 201010 Thousand One Hundred Thirly One -ﬁ-|5l¢ at: Houge Mo, 103, O, Badanpur
T e WE;T{ nﬁ 1-;{{95:” Oniy} NPA 10032021 Said 111, Faridabad Haryana-121001
oan Code: Ho-1 . (Delhi -|Allthe Part & Parcel of Property - H Mo BG, 3rd| 277 23 far Rs. 17: - 540802024 - :

14 EEWIHIHW'BI'NI:]“. Ved Prakash [Hﬁl‘l‘ﬁ“ﬂ Floor. Khasra Mo-380 Subhash Park Exin, I:Ftl:ﬁﬁ Seventeen Lakh Thirty svmbollc 158, iLoan Code MNo-2000004304041, | All the Pt & Parcel of FTI.'.I;IE:T!,l - HIFLAT MG | 18102023 lor R, BEZ3402-Rupaes 15105/024 Ms. Rﬂ]EEhI:E'ﬂ-Eﬂmfﬁuﬁrimmh
/Shaila Mishra (Co-Borrower) Village Binda Pur Litam Nagar, New Delhl, New| Nine Thnllrjsanﬁ Five Hundred [ ‘=¥ } (Noids -sector 2-Branch}. Akash [ BaDZ | JAIPURIA APPTS | VILLAGE . | Fifty Four Lakh Twenty Twa Thousand | (symbalic) HMNo. 11, Bharai Colony Gali Mo, 7, Fandabad Haryana- 121001

Dezhi Mew Dalhi Dhelhi:- 110059 hirty Only} Arun Jain {(Berrower) | (Co- | GHAZIABAD GHAZIABAD Ghaziabad  Uttar | Four Hundred Mnety Two Only) Also at: Plot Mo.19, Gali Mo 5, Situated al Waka Mauja Baselwa, Bharat Colony

15 {Lﬂauni:u-da Hu-iﬂﬁ:lll‘.lgﬁi'ﬂ}. ;I'lerw Delhi- ﬂ.ll11rl1uepiaré %_IPE:;D.?: MIPEDEIH;IJ - P:-T f*“é“'ﬂg E'El”mu?rz rT-:w F-sL. Et|]t1 |;IE'.'-'?.'- 14052024 Bomower} Pradesh - 201001 WA 1032021 Faridabad Haryana- 121001
west-Branch], Atu wpta [Borrowerf /)'lal Mo-- ‘Withouwl Rool Near lclel Ban upees Twanty . Laxh Cleven |, ; . oL R . :
Deepali mﬂmﬂmwﬂﬂ ‘ " Binck -g-1. Madlel Town Delhi New Delhi Defhi|  Thousand Two Hundreg | (S¥mBolic) 16, {Loan Code Me-23400003217), | Ml the Part & Parcel of Property - Under | 271202022 for Rs. 1525798/ Rupees | sqinsinos Also-at: Village-Amipur 172, Badarpur Syad Faridabad Haryana-121001

110007 Saventy Seven Onby) (Agra-ﬂran::h]. sandip  Garg Ea_:]r:srm:tlun Fiot On Par Of Khasra Mo, 439 | Fifleen Lakh 'I"f.l-;nly F_we Theusand (Symbalic) Dear SisMadam

16 |(Loan Code No-198PTM3Z386), All the Part & Parcel of Proparty - HFLAT| 16/01/2024 for Rs. 3630884 | 35057024 \Barrawer) /Gaway kumar Garg | Siatuted Al - Dayanand Nagar Tehsil - Manlt | Seven Hundred Ninety Eight Oniy) heibion for & i
(Delhi - Pitampura-Branch), Saurabh Talwar| N0, 1508  FLODR NO. 14THFLOOR, PLOTNO.| (Rupees Thirly Stx Lakh Thirly : .;; Dmhnl:llii (Co-Bomowar] {raya) Mathura Mathuwra Uttar Pradash - 261204 | BPADGM172022 Sub; Motice for Sale of Secured Asset of Mr. Ra]endﬁlFﬂfl[ Bur?mr" j under Rukbe 8
(Borrower)/{Co-Borrower) GH.02 SUPERTECH C2AR SUTES . SECTOR, | Ning Thousand Eight Handrad | © s B T e e e : _ {6) of the Security Interest (Enforcemant) Rules, 2002 (“Rules”) read with Section

OMICRON- . VILLAGE . GREATER NOIDA|  Exghity Four nly) 17| Karkarma N Branch), Riesh | V1304, 150 Floo. Tonerc: ol Neatown, | Forty Exght. Lakh Eighty Seven | o oi02é | | 13(8)of the SARFAES Act, 2002, possession of which has been taken over under
Ay B lioh - 0 'Sri-.-as.t'.-'ﬁ {Borrower) . I:TulilZa F'|I:-11'-|l:| Ghﬂ&ﬁemﬁedumedf Greater Modda Tnuuysar-:lnf'-lir-eh !-I-.Jr'--:lrﬁ-u:!la| E;I'ﬂg.- Cine b Section 13(4) Section of the Securitisation and Reconstruction of Financial Assets

17 |(Loan Gode No- 13100000643], &l the Part & Parcel of Property - Piot No. 340, 272023 for Rs. 2276226 | 15082024 . Eufur'u Eﬂ’ West - Caarbudh Nagar Uttar Pfaﬁash Ordy) NPAD4/T7/201 and Enforcament of Security Interest Act. 2002 ("SARFAESI| Act") read with Rules
[Moida 1 Rajendra Place-Branch), Elock € Sector Gamma - | Greater Moida|  {Hupees Twenty Two Lakh | o) el et udh - Mag d = | Ly / 5 ;

Khem Kumar Gautam (Borrower) Greater Moida Gautambudn Nagar Uttar| - Seventy Six Thousand Two | 1S¥MBONC) 201304 As you are sware that pursuant to the provisions of the SARFAES! Act, Encore Asset
Anita $ingh (Co-Borrower| Fraresh - 201301 Ml Bty e R 16, | {Loan Code Mo-27900000808), | Alithe Part& Parcel of Property - FlatNo. 006, G | 0111172023 for Rs. 4735451/ (Rupaes | s5psmppe | | Peconstruction Company Pvt. Lid. ("Encore ARC') has acquired the financial assistance

18 | (Loan Code No-26600000227), All e Part & Parcel of Praperty - Flat No. 604,| 0/04/2021 far s, 2941968 | 15/052024 (Greater Noida-Branch), Randhir | F, Tower N18 Jaypee Aman Sector 151 Noida | Forly Saven Lakh Thity Five Thousand | gyt jicy granted to the Borrower by the Ambd Finves! Private Limited 'AFPL’) aloag with al

(Deihi Rajouri Garden-Branch). Tower 03 White Orchid, Sactor 16 C, Plat No.|  {Rupees Twenty Nine Lakh  f e o i Kumar (Borowar) Mundan Kumar | Geutambuch Magar Ullar Pradesh - 201310 | Four Hundrid Filty Ona Only) underlying securities vide registered Assignment Agreement on 24.05.2022,
i i 3¢, Gaur City-2, Greater Nolda {west)| Forly One Thousand Far Jha (Co-Barmwer] WPALETA20TT | : ;
fllﬁgrmﬂﬂra?::?aﬂgﬁuiﬁé Gautambadh I".I;:ga:llharFraﬁ-ash -2E|1l3.{h5 Hunﬁred Sixty Fight TOnly) 'I - Prior o the acquisition of the financial assistance by Encore ARC, Amba Firves! Pvt Lid,
Toan Cata Ne-1 2 ) B e s 15, {Loan Code MNo-27300002032}, | All the Par & Parcel of Proparty - Flat No-402. | 0111/2023 for Re 24835300{Rupaes | qsinsmnag had issued a nolice under Section 13 (2) of the. SARFAES! Act, 2002 on 15.04.2021
19 |(Loan Code MWo-18000001686), All the Part & Parcel of Property - Flat No-1-3. 1e/U1/2024 Tor Hs. 10331080 | 15052024 (Greater Noida-Branch), Devendar | 3rd Floor, Tower-nicolas 01 Supartech Czar | | Twenly Four Lakh Eighty Three ; dvisi { the d fioned therein. As you have failed & neqlecied to
. a : Tl : . : _ L ) (Symbalic) atvising you fo pay the dues as mentioned therein, As you ailed & neglected to pay
.E:‘i:!ih':ﬁ:;::ﬂ::?ﬂeﬁlm K (Borrowsr) 'dllrﬁ: UEIEE e sﬂlﬂ E':Fimf J-UEP::];LL Elc?: ﬁ: t?lfﬁﬂﬁiﬁﬁaﬂgﬂanfmmm (Symbolic) Kurmar Tomer (Bonwer) Pushpel | Plot No. Gh 02 Sovtor-omicrant, Geater Nokla | Thousand Five Hundrad Thirty G the dues within 60 days from the date of recedpt of the said notice issued undar Section
Ghaziabad Ghaziabad Uttar Pradesh - 201005 Eight Only) {Co-Bormower) Es.-.ntan]ﬁhﬁ:lt::“1 Nagar Geutambuch Negar Uiitar | NPA 10032021 13(2) of the SARFAESI Act, the Authorised Officer of the Encore ARC took over the

20 | (Loan Code No- 19600044732), Allthe Part & Parcal of Praperty - 456/ A, Nyay| 27/V062023 for Rs. 1043016~ | 15,05/2024 radesh - 201304 symbolic possession of the Secured Assel, as per the description given below on

{Delhi - Safdurjung-Branch), Khand-I, Ews, First Floar, |ndirapuram -:HL%I_JhEEE Tﬂrrls %i_:ll F':'réa' ITT]"E# (Symbolic) ap. [ ikosn Code Mo-19BFBD31543), | Allthe Part& Parcel of Properly - UNITRO-404, | 18102023 for Rs. 4601984/-[Rupaes | ssinsimnng 26.12 2022,
Wazeam All (Borrower) / Ghariahad,UF Ghaziabad Uttar Pradesh - Dusand ixtagn Unly -8 \Fardabad - Sector 19-Branch), | 4th Floor, Biock-b. Jaipuria Apariment, Crossing | Forly Sec Lakh One Thousand Nine | (gymbalic £ et i
Shahanan {Ca-Barrower) 201014 Amol  Bagde (Borower) | (Co- | Republic, Ghazisned, UF  Ghazisbed Uttar | Hundred Sisty Faur Oni) e P“?E:;ﬁtfﬂf‘;dﬁﬁh"'?“; gﬁ"f"“"H;"EE[EJ“;%H”Aei';mf‘p'rﬁ'ﬁ"uﬁe

21 (Loan Code Na-01400004576] Al he Part & Parel ofPraperty -Flat - GF-| 2000272024 for Fs 264525/ | 02024 Boowe] Pradesh - 201010 NPADGID?I2015 SFcirad Naash Gl o parteukay Tamliiied ershbloH B o o B b
(Mew Dalhi-Branch), Amit Pandey (Barrower)| 2. upper Ground Froar Rear Lhsplat No-c-| (Rupaes Two Lakh Eighty Four | . - -. - = ularhy m i =
[Pratibha [Emn.unuLarJ at G251t Dilshad Extension-2 Sanibabad Thovsand Fiv Hundred Twenty (Symibolic) 2, ::::;W;; 288 ?'Egﬁgﬂgm?ﬁ" E"’SL“‘EFT&” &Npar&'ar”:"';;ﬁ”? 'EHT No. B ::i:_:ﬁmam:sr ﬁqﬁsﬁhﬁﬂ”pﬁa 15052024 | | auctionfprivale Ireaty or any other modes provided under the Rules,

: 7 P 904 Fivee Onily) andabad - Sector 19-Branch), , Floor Mo. 6th uriz WO Forty Six Thousan i ;

22  (Loan Code No-19600100180) Elr:a:::z. ?@.TE:E::::E“LPPT;L Equjﬂﬁi S o th:d'e'?ﬂiﬂ-'- 15/05/2024 Ashok Chanra Sat {Bormouwe] :I-' Apparinent Secto 1 \ilage . Ghaziba D | Et Fundred Nty Fie Oy (SIMERIE) | | Description of Secured Assets:

o Fettu o Branio] . ATLANTIS RAMEJA. SEC-31-32 Haryana-| (Rupees Forty Four Lakh n r;"m":l (Co-Borrower) Ghaziahad Chaziahad Utlar Pradesh - 201010 | NPABAOT7I2045 1. PiotNo, 11, area admeasuring 75 Sq Yards, Out of Khawat r:.ln. 246, Mustail N-::n.i‘_i.
Puneet Seth (Borrower)/(Co-Borrower) | 122001 Saventy Sgven Thausand Nine | =¥ 95 | (Loan Code No-200MOD3Z020), | A the Part & Parcel of Property - FLAT MO BO1 | 18/10/2023 for Rs, 5309335-(Rupees | ssisiond Killa No. 7 [2-10), 14 (2-10), Gall No. 7 Bharal Colony, slusted at Waka Mauja
Hundred Twenty Nine Ondy) " (Noida -sector 2-Branch). Vivek | BTH FLOOR, JAIPURIA APPTS CROSSING | Fifty Three Lakh Nine Thousand Three Sumblic Baselwa, Tehsil & Dist Faridabad, Haryana-121001 Boundaries: North: Plot No.

23 };;f*;"_‘-'“; "ﬂ;;!ﬁﬂﬂmﬂﬂ].-{ﬂalhi -ﬂfrhf} IF?FIH-!‘- Ear;:;l hﬂf ;:ﬁrﬁ - I Fﬁm o rgﬂﬂ1-‘?%~?ﬁ|ﬂfEﬂﬁl-f[ﬂ?TE§-?; 150542024 Agarwal (Barrowes) | (Co-Bomower) | REPUBLIC NH:24, GHAZIABAD  GHAZIABAD | Hundred Thiry Five Only) iAokl 16, South: Plot No.17, East: Open Plot West; 15FtRoad

urjung-granchy, P el (k- 5 FIrst | (Rupess Thirly Eight Lakh Fa " id Rt b o
H:I:es:h" Eglarﬂnrmlnru Without Roaf Rights Dda Colony New Zafrabad| Four Thousand Eight Hundred Tl kil e % (POt N A v Ae RIS 114 5. Yards, O cf[ Khaer N0, 164112, ",E'E:'
Weers Sagar, Irehad (Co-Burrower] Dt New Delhi Delhi - 110032 Thirty Seven Only) 55 | (Loan Code Np-200MOD3451E), | Allthe Part & Parcel of Propesty - FLAT NO- B- | 181072023 for Rs, 5220980 -(Fupees | 1305004 1212201, (3-10), Gaii No. 5, situated at Waka Mauja Baselwa, Bharal Colony
: == | IMgida ~sec F ! A APARTMENT CROSSING | Fty Two Lakh Twenty Thousand Nine i Faridabad, Harvana-121001 Boundanes; Morh: Plot M. 20, South; PlotMo. 18, East:
(Loan Code No-25600000638), {Karkarduma| All the Fart & Parcel of Property - Flat No.| 2022004 for s, 3041002 |15/05/ (Noida -sector Z.Branchl, ) 304 JAIPUR - y Twa L iy (Symbalic) : :

H Noida-Branch), Pappu G {Borrower)/ 201,2nd Floor HIG LHS wid Roaf Plot No_ B-6, | (Rupess Thirty Lakh Forty One %U:i':l'i? Rudraksha Bhusan Banerjee | REPUBLIKNH-24 GHAZIABAD Uttar Pradesh | Hundred Sixty Oniy) Gafi 16 Ft. West: Other House

Rekha R{Co-Borrawer) Piocfe, S Vi Vit Sequasai parginy Thousand Saventy Two Onty) | 947 || (Bormawer] | {Co-Bomower) - 201001 NPADAIITI2015 In case of sale by way of public e-auction, the detalled lerms and conditions of the sale
Pradesh - 201001 24, | (Loan Code No-25400000143), ( All the Part & Parcel of Property - Flat No. | 0111172023 for Re. 821601 20-(Rupees | s7insi004 incuding reserve price, eamest money deposit etc. will also be uplaaded on Encore ARC's
: thzadpur N 5 P<Branch), Akash | HES03 59 Fioor Tower Minor Beethoven's & | Minety Two Lakh  Shdeen Thousand : wabsite i.e. hitps:hwww.encorearc.com-and hitps:!'sarfaesi.auctontiger.net’EFROGCT a8

F -| Al the P - Fi 27/10v2023 for Rs, 14108725 |4 : [ Symbsalic) ; i g . : :

= {slﬂ:]lrE:?;mt:mﬁ:z{.ﬂ::ﬁmaw:mad mlr;l;cr Fgﬂfndi[:ﬁgluﬂrf ;LT?EEEF,.?LT”&E: (;‘Iupﬁes an:tegsn Lamﬁl T:anf ‘;',:Drr?lfntll'iq Deep Kumar (Borrawer) [Binu | Seclor 107 Gurgaon Gurgace Haryana - | Nine Hundred Twelve Gnly| A per Rule 8 (7} of Rubes, simultaneously with the publication of public e-Auction sale notica

Rajeev Kumar({Co-Borrower B77/16,Kh Mo.677/111 Ashok Vatka, Deyli|  Thousand Nine Hundrea |4 .3, Kurnar (Co-Borrower) 12200 WP (A0S 2018 inthe Form given inAppandis-Iv A,
I ol Dedhi Mavw Deli Dedha - 170059 Seventy Two Only) 9
Bellh IHY I u.- L § " 2 . b ins i . -
. - a5 | (Loan Code Ne-23400003340), ( All the Part & Parcal of Propedy - H.on Mpl [ 0171172023 for Re. 3319253/ (Rupaes [ y7 0502024 The Borrowar/Mortgagor/Guarantor's attention is invited to provisions of sub-section (3]
26/|(Loan Code Mo-09600002040).(Mew Delhi-|All the Part & Parcel of Froperty - Plot No B-30| 271002023 for Rs. THTTEE1- | 15050024 {Agra-Branch), Mirza Waseam Beg | No.250 Prop Of Gata No. 160, Mauza-raipura | Thirty Theee Lakh Nietean Thousand : Feection 13 of the SAREAES! Act in t fh | Sacurad
iy ; i (Symbalich of secho of the o, in respect of ime. avaitabie o redeem the e
west-Branch), Bhupender Saini (Borrower)|Laxmi Park, Kh no 74/4 Nanglol Mew Dethil [Rupess Seventy Eight Lakh e B e 8 (co: | B Fifa E Uttar | TweiH Eifty Thred Only} ym
MeDalhi Delhs 110041 ety Saven Thausand Eight (Symbaolic] iBorrowar] 1Shabnam (Co- | Ganga Magar Firozabad Firozabad Agra Uitkar | Two Hundrad Fifty Threa Cinly) Asset by repaying the entire dues of Rs. 93,54, 710 (Rupees Ninety-Three Lakhs Fifty-
[Taruna Ranl, Lazman | Co-Borrower) ty | g Bortower] Pradesh - 783200 NP DEDE2010
Hundred Siany One Only) e, L okt Four Thousand Seven Hundred Ten Only) ocuistanding as on 30.04.2024, from
i [ S | A el T | SN AT | | | bt s s
N i = wch), T ; L 1 E k | 8 ; . . ; ;
AL el ivinet Cpis & )oweig finence H0o Mehrora {Barrowar) | (Co-Bormowes] | Repubic M1-24, Ghaziabad P lisetad Ut | o Munded Twmlin:i iy tsymbalic) | 1 A final opporturily s being given to BorowerMortgagor(s)Guarantoris) to redeem the
Pradesh - 701010 NP DATT 0TS secured Assel accordingly, falling which, Encore ARC in itz capacity az Trustes of EARC-
Loan Code No-12900000742), | Al tha Part & Parcel of Property - Fiat N BOS | 011172023 far Rs. 363245/ Rupaes FPI-001-TRUST shall proceed with the sale of the aforesaid Secured Assat as per tha
a7 |1 \ - : M0 | 1al-{Ru 171052024 Rules
(Fardabad-Branch), Féa  Singh | Gall Mo 22. Surat MNagar Phase - 02| Twenly Mine- Lakh Sixty Three (Symbalic) o
(Borrower] Mosalya  Dewi (Co- | GurgaonGurgaon Haryana - 122001 Thiousand Twoe Hundred Fitleen Only) 2 Yiours faithiully,
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